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Businessman seeks FIR against Kundra, Shilpa for fraud

NEW DELHI: A Delhi court on Wednesday sought action taken report from the city police on a complaint filed by a
businessman here seeking registration of an FIR against Bollywood actress Shilpa Shetty, her husband Raj Kundra,
and others for allegedly defrauding him of lakhs of rupees and siphoning off the money for selfish ill-motives.

Metropolitan Magistrate Mansi Malik who asked for the action taken report from the police posted the matter for
hearing on November 9, 2021, the complainant's lawyer said.
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West Bengal Chief Minis-
ter Mamata  Banerjee
claimed that after social
welfare schemes, her next

Industrial Park in West
Burdwan district. While
laying the foundation
stone of the factory, Ma-
mata said that she had cre-
ated a high-powered com-
mittee to bring more in-
dustry in the state.
“We have created
a  high-powered
committee with
Industry Minister
Partha Chatterjee,
Chief Secretary
and related min-
istries in it. It will
be a single win-
dow system and I
am chairman of
the board. We will
conduct one meet-
ing every month to
review the indus-
trial proposals
and we will clear
the road blocks
promptly,”

target was to promote an

‘industrial hub’ in West
Bengal.
Kolkata-based Dhunseri

Group is setting up a Rs

claimed the Chief
Minister.

The West Bengal Chief
Minister also claimed that
her government has come
up with “Ethanol Policy”

Guv-Didi slugfest over
‘politicising' police
KOLKATA: On police day,
a war of words erupted be-
tween West Bengal Chief
Minister Mamata Baner-
jee and West Bengal Gover-
nor Jagdeep Dhankhar.

On Wednesday, Governor
Dhankhar tweeted that a
politicized police force pos-
es threat to democracy.
“On Police Day, I expect all
in this uniform @WBPo-
lice @KolkataPolice to up-
hold rule of law and act as
‘Human Rights Warriors’.
A politicized police poses
threat to democracy &
leads to ‘police state’. Non
partisan stance is funda-
mental for rule of law &
blossoming of democracy,”
read the tweet.

Without taking the Gov-
ernor’s name, Mamata
said such posts can malign
entire police force. “While
doing several good work,
some stray incidents can
happen but that doesn’t

34 yrs after boy demolishe

1t, Karunanidhi's statue to
come up at same place

N CHITHRA / Chennai

On the morning of Decem-
ber 24, 1987, as news of the
passing of the legendary ac-
tor-turned-Tamil Nadu
Chief Minister MG
Ramachandran
(popularly MGR)
spread, supporters
had gone on a ram-
page in the then
Madras. While a sec-
tion of the vandals
had resorted to looting from
showrooms on arterial
Anna Salai, a young boy
took a spear and demolished
a statue of DMK president M
Karunanidhi, which was
erected in 1975 when he was
Chief Minister.

The next morning
Karunanidhi wrote in his
party mouthpiece Murasoli
that he was happy to note
that the boy had hit the spear
“on my chest, unlike some
who stabbed me on the
back.”

Now, 34 years later, his son
and Chief Minister MK Stal-
in has announced that
Karunanidhi’s statue would

come up at the same spot
where it once stood.

On Wednesday when a
DMK MLA Neelamegam
raised the issue in the Leg-
islative Assembly and urged
the Government to
install Karunanid-
hi’'s statue at the
same place, Stalin
responded in the af-
firmative. Inciden-
tally, there 1is a
Supreme Court or-
der prohibiting installing
statues in public places and
on roads. However, Stalin
said a few days ago Dravidar
Kazhagam founder Veera-
mani met him and said that
since permission was ob-
tained for installing the stat-
ue back then, no fresh per-
mission would be needed.

Stalin said since there is
statue of other Dravidian
stalwarts on Anna Salai -
Periyar E V Ramasamy, CN
Annadurai and MGR - it
would be appropriate to in-
stall Karunanidhi’s statue on
the stretch. “The statue will
certainly be installed,” he
said.

d No question of BJP sidelining

Carlos Almeida, says Tanavade

THE GOAN NETWORK
. .VA.SCO - -

BJP State President Sadanand
Shet Tanavade on Wednesday
said there was no question of
the party deliber-

ately ignoring Vas- DAN DIARY
co BJP MLA Car-

los Almeida by not approving
development projects in Vasco.
Tanavade denied all specula-
tions that Alemida was being
sidelined amid complaints that
many projects in Vasco had been
delayed for years and asserted
that Almeida had been regularly
following up on the pending
projects. "I can only speak for

the party organisation but any-
thing beyond that is the purview
of CM Pramod Sawant. I am
confident the fire station project
will be completed on time but as
far as KTC bus stand is con-

cerned, there
seems to be a tech-
nical glitch.”

“We all need overall develop-
ment but sometimes despite all
sanctions and approvals, a con-
tractor sometimes leaves the
project midway and we cannot
blame the MLA for everything.
Almeida is one of the well-
planned and well-disciplined
legislators of BJP in the State,"
Tanavade said.

For & On behalf of the President of
India, Deputy Chief Engineear
(Construction) IV, Western Railway,
INDORE [MP) invites tender Bhrough
E-tendering as per details gven below
Tender No. : IND-UJN/DLME. Nama
of work | Supplying and stacking of
S0mm slza Machine Crushed Sione
Ballast along the coastyands babwsen
Ujjain (Excluding) 1o Laoomibel Nagar
{Indudimg) In conneciion with Doutling
bBatwean Ljaln -ndane via Dewas of
Westarn Railway. Approx. Cost @ Rs
AB544506/-. Bid Securlty/Earnest
Monaey ; Bid Security Declaration io be
submitied with offer, Date & time of
submission of tender . upto 1500
Hours on 30.09.2021. Date of
opening of tender - 30.00 2021 =t
15.30 Hrs. Complate details of tender
inchuding eligibility criteria are available
on E-Tender Portal www ireps_gow.in
and at the Nofice Board in the office of
Deputy Cheif Englineser {Constructon)
I, Weslam Railway, Indore opposia

platform Mo 1 Indars

DCE {C)IV,
AkISMM42  Western Rallway, Ratlam

Like us on : 3 Iacebook comMWestemRly

9] WESTERN RAILWAY - RATLAM DIVISION :f,;i"

FORM A
PUBLIC ANNDUNCEMENT

{Undar Regulation & of the esolvency and Bankruptcy Board of India (Insolvescy Resolution Process for Corporate Persons|

Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF GIRDHARILAL SUGAR AND ALLIED INDUSTRIES LIMITED

RELEVANT PARTICULARS

1. | Name af corporate dablor

Girdharilal Sugar And Allied Industries Limited

incarporated [ reglstered

2. I:lnm nl incorporation of corporato dabmr
3. .E'.l.-tl'u:n-l'rh..I undar which corporats dumm Il

4. Corporate [dentity No., / Limited Liability
Idantification No. of corporato dabtor

271101889

R&gltlmr uf mmnm: Gwlhur

L15424MP1888PLCDOS5E4

s e

.| Address of the registered office and principal
office (if any) of corporate delior

465007 IN

d-Eu'-:l? A, Industrial Area No.1 A.B. Road Dewas MP

porporats debior

6. Ingsalvancy commancamant dete in respect of

17708/ 2021 (recehved on J0/08/20217)

1| Estimated date of closure of insalvancy

13/02/2022

as it will be used as fuel
mix.

mean cops should be de-
moralizing,” said Mamata.

1,250 crore packaging poly
film factory at Panagarh

HO seeks reply of Centre, Asthana on PIL
against his appomtment as Delhi CP

help Asthana.

He sought dismissal of Alam's petition with
exemplary costs since it violates all rules of
the court."

While Alam's lawyer denied copying CPIL's
petition, Solicitor General Tushar Mehta
came to Bhushan's rescue. He said: “It is too
much of a coincidence that even typograph-
ical errors are the same,” Mehta said. He fur-
ther went on to criticise “professional PIL pe-
titioners” who approach courts to challenge
such appointments. Appearing for the Cen-
tral government, Mehta opposed the PIL and
sought time to respond to it on merit.

On August 25, the Supreme Court had asked
the high court to decide within two weeks the
plea pending before it against the appointment
of Asthana as Delhi Police Commissioner.

OUR BUREAU / New Deln

Delhi High Court on Wednesday sought re-
sponses from the Centre and Gujarat cadre
IPS officer Rakesh Asthana on a PIL challeng-
ing his appointment as Delhi's Commaissioner
of Police.

Issuing the notice on a plea by one Sadre
Alam, a Bench of Chief Justice DN Patel and
Justice Jyoti Singh listed the matter for fur-
ther hearing on September 8.

Advocate Prashant Bhushan, whose NGO
Centre for Public Interest Litigation (CPIL)
has become an intervener at the instance of
the Supreme Court, had argued before the
High Court on Tuesday that Alam's petition
was malafide and a 'direct copy-paste' of the
petition filed by CPIL before the Apex Court to

nleec MP INDUSTRIAL DEVELOPMENT CORPORATION LIMITED

REGIONAL OFFICE, INDORE
(Government of Madhya Pradesh Undertaking),CIN : US1102MP1977SGC001392
101, First Floor, Atulya IT Park, Near Crystal IT Park, Khandwa Road
Indore—452001 (M.P.), Ph. : (O) 0731-29870611, 2974363, 2971311, Fax No. : 0731-2972629
(Formerly M.P. Audyogik Kendra Vikas Nigam (I) Ltd.)
ebsite : invest.mp.gov.in, E-mall : ed.roind @ mpidc.co.in
No. MPIDC/R.O.IND/ACCT/202111200 Date. : 01.09.2021

NOTICE INVITING TENDER

Online tender for the following work are invited through e-procurement system— hitps://
www.mptenders.gov.in

Sr. Name of work P.A.C. EMD Cost of

No. Tender Form

1. Operation Maintenance and Management Rs. Rs. Rs.
Contract of Cold Storage, lce Making Plant 108.00 1.08 14,750/-
and Milk chilling Plant at FPP Nimrani Distt. Lacs Lacs (e GST)

Khargone. (lor pericd of five years)

Last date of tender purchase : 23.09.2021

Note : Form Fee and EMD exemptions for MSE are not applicable.

Details NIT along with other details can be viewed after publication in news paper within 3
working days on above mentioned portal and Website : www.mpakvnindore.com also.

M.P. Madhyam/101802/2021 EXECUTIVE ENGINEER

Arihant Capital Markets Ltd.

. % (Group concerns member of BSE, NSE, NCDEX, MCX, DP-N5SDL, CD5L)
Arih ﬂﬂ'l'l:l:lp ital CIN - L67120MP1992PLCD07 182
T Ve Regd. Office: 6, Lad Colony, Y.N. Road, Indore-452 001
Phone: 0731-4217100 Fax: 0731-3016199
Email: compliance@arihantcapital.com, Website: www.arihantcapital.com

NOTICE OF 29" ANNUAL GENERAL MEETING,
REMOTE E-VOTING INFORMATION AND BOOK CLOSURE

Notice is hereby ghven that Twenty Ninth Annual General Meeting ("AGM”) of the Company will be convened on
Saturday, 25" September, 2021 at 12:30 P.M. through Video Conferencing facility/ Other Audio Visual Means
(DENRY in compliance with the applicable provisions of Companies Act, 2013 and rules framed there under and SEBI
{Listing Dbligations and Discleture Reguirements) Regulations, 2015 read with Clreulars of Ministry of Corporate
afairs and Securities and Exchange Board of India, Issued pursuant to conducting of Annual General Meeting

Thie Company has sent the Notice of AGM alang with Explanatory Statements and the Annual Repart for the year
2020-2021 on 317 August, 2021 through electronlc mode to members whose e-mall addresses are registered with
the Company/ Depositonies in accordance with the Circulars issued by the Ministry of Corporate ANairs [MCA) dated
May 5, 2000 read with Circular dated April 8, 2020 and April 13, 2020 and SEBI| Circular dated May 12, 2020, The
fdnnual Report for Financial Year 2020-21 is available and can be download from the Company's website
www.arihantcapital.com as well as from B5E & N5E,

Ay per Section 108 of the Companies Act, 2013 read with the Rule 20 of the Companies (Management and
Administration] Rules, 2014, as amended by the Companies | Managemant and Administration) Amendment Rules,
2015 and pursuant 1o Regulation 44 of the SEBI | Listing Obligations and Disclosure Requirements) Regulations, 2015
(LODR), the members whose name appears at the close of business hours on 18" September, 2021 may cast their
vote electronically on the Ordinary and Speclal Busineas set out In Notice of the AGM throwgh Remote e-voting
system of Central Depository Services (India) Limived ("CDS5L"). All the members are informed that

1. The remote e-voting shall commance on 227 Septembar, 2021 ot 09:00 am and end on 24" September, 2021
at 5:00 pm during this period Shareholders of the Company holding shares either in physical form or in
demateralized form as on the cut -off date may cast thelr vote electranically,

2. Those members who shall be present at the meeting through VYC/OAVM and had not cast their votes on the
resolution through remote e-voting and ane ot herwlse not barred from dolng so, shall be eligible bo vote through
remote e-wating system during the AGKM.

3. Onoe the vote on the resobution is exercised by the members, the members shall not be allowed to change it
subseguently,

4, Forthe purpose and manne of evoting, members may go through the instructions in the Nothce of AGM and in
case any gueries, Members may refer the Frequently Asked Questions ("FAQ2") and e-voting maneal available
ot www.evotingindia.com, under help section or write to helpdesh.svoting@®cdslindia.com or contact
befr. Rakoeeh Daka (02 2-2305 8542 f43),

Ary person who acquires shares and become Members of the Company after the sending Notice of the AGM
through electronic mode but before the cut-off date of 18" September, 2021 and whose name is recorded In the
Register of Beneliclal Cwners malntalned by the Depositories, can view the Notice of the AGM on the Company's
website or on COSL website and can ebtain their user id and password for the e-voting by sending a request at COSL
emall id helpdesk.avoting@cdslindla,com or Company's mall i mahesh, pancholli@arlhantcapital. com However,
If & person b already registered with COSL for remote e-voting then Existing User kd and Password can be used for
casting voin.

Pursuant o Section 91 of the Companies Act, 2013 read with Companies (Management and Administration)
Rules, 2004 and Regulation 42 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015 the
Register of Members and Share Transfer Books of the Company will remain close from 19" September, 2021 to
25" September, 2021 (both days Inclusive] for the purpose of AGM and for determining members eligible for
dividend, If declared by the Shareholder,

SAM INDUSTRIES LIMITED
CIN: LTO102ZMP1984PLCO41418

Haglsmmnd Ofps Vilage Dakachyn, A, B Moad, Tehsl: Sanwar, DSl - Indors -
481771 - Madtyn Prodesh, \ndn Prona: 0001-T31- 4238017, Fax: 0T 4220784
Emnl; smcmlnnal §saer-ndusiries com Weki sam-ndustnes com

()

IRORMATION REGARDING NOTICE OF 27TH ANNUAL GENERAL MEETING [AGM) TO

BE HELD THROUGH VIDEDQ CONFERENCING/OTHER ALDIO-VISUAL MEANS (VCIOAVM)

NOTICE is haraby given thal the 2T Annual General Mealing (AGM) of the Company will ba
bkl on Manday, 2Tth day Sepbembar, 2021 af 4200 PM. 5T frough Video Confarencing/
Other Audio-Visual Means ("VCIOAVM®) facility to iransact the businesses thist wil be sef forth in
the M odicas of A dated 1 21h August, 2021

Tha AGM will be hedd fhrowgh VCIOANM in Complianca with e epplicable prowvisions of the
Companiea Act, 20113 read with Circular Mo, 1472020 dasad Apnil 8, 2020, Circular Na, 1752020
dated Apeil 13, 3020, Clroutar Mo, 2052020 dated May 5. 2020 and Circutar ho, 0273021 dated
13ih January 2021, lssusd by Minisiry of Corporale afass and Circular Mo,
SEBIHOCFINCMD1/CIR/P2020T9 dated May 12, 2020, SEBIHONCFOCMDICIRIP 2020
242 daled Sih December 2020 and SEBIHO/CFINCMDRCIRPI2021/11 dated 15th January,
2021 Issued by the Securities and Exchange Board of India {SEBI), permilting the holding of AGM
thnaugh WCIDAYM without physical presance of membars ad & common venws, Membears wil ba
provided with a facilty o altend tha AGM through elecironic platform provided by Ceniral
Depasiory Senvices (india) Limied (CDSL).

In compliance with the abave Circulars, elecironc copees of the: Notice of AGM and Arnual repan
far tha fnancial year 2020-21 will be sent ta all tha Sharsholdars whose email addreesas an
registared with the Compemy/Daposiary Participant(s). If any mambers has not regisienad feir
emal address with the Compary/Depesitary Participani(s) they may please follow balow
instructions for registering'updating their email addresses: -

Physical | Please send a request o the CompanyRegistrar and Share Trarsder Agent
Holding | prowviding Folic Mo. Name of Shareholdar, Scanned Copy af the share cerificale
ifrant and back), sal-attested copy of PAN Card and any of DOrwving License,
eiaction identity card, Aadhar Card and passpord kor ragistering email addrass.

Demal
Helirg

Plsase cortact your Deposilory Participate (D) and regisler your email address
and bank acoount dialls as por process adwised by your DP

Members may note that the Notice of 27th AGM and the Annual Report for the Financial Year
2080-21 will be avalable on the Company's Wabsils 8 wes sam-indusiries. oom, websie of
the Stock Exchanges ie. BSE Emiled at www bsaindia.com, and on the websie of COSL at
wwrw. rvolingindia, com

Thé membars will have an appariunity to cast thair vole electronically an tha businesses set oul
in tha AGI Nolica frough remoba a-valinge-voling during this AGM. Tha detalled procedune of
remoée e-voling'e-voling during the AGM by Membsars hoiding shares in physical form, demat
farm ar mambers who have nol registersd thee emall 10 wEh the Company, will be prosided In
thaAGM Nolice

Thé abava Irdormation & baing ssusd Tof tha Infarmatian and benaelt of all tha Mambers of tha
Company and s in compiiance with the MCA Circulars and SEBI Circulae,

By order of the Baard

For Sam Indusiries Limisd
Placa: Indare Mavwin 8, Patwa
Dale: 23rd Augusl, 2021 Company Secritary

resclution pracess

8.| Name and ragmtr&tlnn number of the
insolvancy professional acting as interim
resolution prufutlnnnl

8. Address and e-mail of m& brterim rmulumn
prolessional, as registerad with the Board

Hﬁ!l‘.-ﬁmﬂn Kanodia
REGISTRATION NOD.-IBBIIPA-O01 AP-PDOE3IL 2017 -
2‘1]11]-'1 'I‘IIII'E

ADIHEEE 5 I'Wﬂm. 151 Floor, NWMSHI'-EEMN
M. 5. Road, Mulund (W), Mumbai City Maharashira, S00080
EMAIL : ashishkanodiai@ebrgca.com

JMVD Legal, 402, Asha Dilpasand Impenial South
Tukoganj Indore, Opposite High Court Gate Mo. 3, indore
M_P. Email: irp.girdharilali@gmeil com

104 Address and e-mail to be used for

cormespondence with the intérnm resclution
professional [
11 Last date for submission of claims 16/08/2021 !

12 Classes of creditors, if any, under clause (b) of | NA '
sub-section (BA) of section 21, ascertained by
tha interim resolution professional

13, Mames of Insolvency Professionals identified 1o | NA
act as Authorised Representative of creditors in
@ class (Three names for each class)

14, ia) Relevant Forms and

ib} Details of authorized representatives are
available at:

Matice is hereby given that the National Company Law Trbunal Indore has ondered the commencement of a | .
corporate insolvency resolution process of the Girdharilal Sugar and Allied Industries Limited on 17082021
(received on 30/08/2021). |
The creditors of Girdharilal Sugar and Allied Indusfries Limited, are hereby called upon o submit their claims |
with proof on or before 16/09/202 110 the interim resolution professional at the address mentioned against entry |
Ma. 10.
Tha financlal credilors ehall submil their claims with prool by electronic means only. All other credilors may |
submit the claims with proof in parson, by post or by elecironic means.
Submission of false or misleading proofs of claim shall attract penalties
Name and Signature of Interim Resalution Professional:

Weblink:
https://ibbi.gov.in‘homa/downloads

I
t |
Date: 01/09/2021
Placa: Mumbal

Girdharilal Sugar and Allied Industries Limited |
IBBITPA-0011P-PO0634/2017-2018M1106 |

G. G. AUTOMOTIVE GEARS LIMITED
2-A, 1.5, Gajra Industrial Area-1, A.B. Road, Dewas, MP 455001
CIN:L2Z9130MP1974PLCD3I5049
Tel No.81 (T272) 405310/ (7272) 404802
Web site; www.ggauiomotive.com « Email ID: npshrivas@ggautomotive.com

By order of the Board .
For ARIHANT CAPTAL MARKETS LIMITED
Place: Indore Mahesh Panchall (Company Secretary) >
Date: 01.09.2021 M. Na. F-7143

NOTICE OF 47th ANNUAL GENERAL MEETING,
BOOK CLOSURE AND E-VOTING INFORMATION

1. NOTICE iz haraby given that the 47t Annual Ganaral Meating (AGM) of the Company

will be held on Saturday, 25th September, 2021 at 11.30 A.M through Audio Visual
Means, to fransact the businesses as sel oul in the Motice comvening the said Mesfing
and the Explanatory Sistement thereto, in compliance with the provisions of fhe
Companies Acl, 2013 & Rules made thereunder and the Securiies and Exchange
Board of India (Listing Cibigations and Disclosure Requiremenis) Regulations, 2015
read with Circular bos, 1472020, 1772020 and 22020 dated Bth April, 2020, 13th April,
2020, 5th May, 2020 and Cireukar Mo, 0220 dated Jansary 13, 2021 respectivaly,
issuad by tha Ministry of Corporate Affairs and Circular
No SEBIHOICFDICMD1ICIRIPR2020i79 dated May 12, 2020 and Circular number
SEBIHOVCFD/CMD2/CIR/PI2021/11 dated January 15, 2021 issued by the Securiies
and Exchangs Board of India. Members will be able to atiend and parficipate in fhe
ensuing AGM throwgh audio visual means and the facility of appointment of proxy will
not be available. Members atiending the AGM throwgh awdio visual means will be
counted for the purpese of reckoning the quorum under Section 103 of the Companies
Act, 2013,

2. Electrom; copies of the Mofice of AGM and Annual Repart for the financial year ended

on J1stMarch, 2021 have been sant to all the members whose email 105 ane regisiersd
with the Company / Depository paricipant {s). The same & also avalable on the website
of the Company hifps-iggauviomotive comiannual-reports Members are requesied o
nobe that the physical copies of the aforesaid documents will nof be made avadable 1o
them by the Company. The dispalch of Notice of 47th Annual Genaral Meeting has bean
completed on st August, 2021,

3.Members holding shares either in physical form or in dematerigized form, as on the cut-

off date of 18th Septembaer, 2021 may cas! their vole elecironically on the Ondinary and

Special Business|es) as sat out in the Mobice of the 47thAGM through electronic woding

syslam of Cantral Deposiiory Services (India) Limited from a placa other than tha Vanus

of AGM [“remole e-valing™), All thea members are informed (hal;

I. The Ordinary and Special Resolution as set oul in the Nobice of AGM may be
iransacted threagh woting by electronic maans,

IL The remobe e-woling shall commence on Wednesday, Z2ndSeptember, 2021
(at0.00 a.m.)

I, The remole e-vating shall eand on Friday, 24th Seplember, 2021 [at 5.00 p.m.)

IV, The cut-off date for determining the eligibility to vote by electronic means or af the
AGM s Saturday, 18th September, 2021.

¥. Person who acquires shares of the Company and becomes the membar of fha
Company after tha dispatch of Motice of AGM and holding shanes as on cul-off dale
.8, 18th Se , 2021 can follow the process of generating the login ID and
password as provaded in the Notice of AGM,

W1, Mambars may note that a) the remole e-voling module shall be deatéed by the COSL
afber tha aforasaid date and time for woling and onoe the vobe on this resolubion & casl
By Bhe mmibr, i mesmiber shall nol B2 allowed Lo change I subseguently | B) the
mambar who have cas| thidr wole by remola e-voling pror bo the AGM may also
atband this AGM bl shall nol ba entitle 1o cast thelr volis sgain; <) tha Tacility for woling
throwgh E=woling shall be mada available during the course of AGM for those who
harve not voted praviously ; and d) a person whose name is recorded in the register of
membirs of in the register of baneficial owner maintained by the depossorias as on
cut-off date only shall be entited to aval the facilty of remole e-voling as well as
voting at tha AGM through E-voting

ViL.The Mobtice of AGM s avallable at the websile of the Company
hillps:/www ggautomotive.com | raports and also on COSL website
wiww! ooslindia.com

4.n case of any queres, members refer Frequenty Asked Question (FAQ's) and e-voling

manual avallable al www Evolingindia.com under help section or write an
-mall 1o helpdask. avoling @cdslindia com or call 1800225533,

B.The company his appoinied Mr Prakish Nanngrekar, Parnar HS Associabes,

Practicing Company Sacrataries, (ACS No, 3941 COP Mo, 18955) as the scrutinizer i
scrutinize the e-voling process in a fair and lransparent manner,

8.Tha Ragister of Members and Share Transfer Register in raspact of aquity shares of tha

Company will remain closed from Sunday, 19th Saptembar, 2021 fo Saturday, 25th
Septamber, 2021({both days inclusive)

ON BEHALF OF THE BOARD

FOR G. G, AUTOMOTIVE GEARS LIMITED

B0/

KENNEDY RAM GAJRA

CHAIRMAN & MANAGING DIRECTOR

DIN NO: 02092308

DATE: ZND SEFTEMBER, 2021
PLACE: DEWAS

SR, Wi, -5 um: 252077 Email:cto.dws@mpta&.mp.gov.in
Talaphnna {D] 07394-233516, Fax 07394-234516 E-maH n'nuallrajpur@mpurtan gov.in
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